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GOVERNMENT OF TAMIL NADU
FINANCE DEPARTMENT

CHENNAI - 9

T.UDHAYACHANDRAN,
Additional Chief Secretary to Government of

Tamil Nadu,
Finance Department.DIPR / 270 /DISPLAY/2026

Auction 3 Year Tamil Nadu Government Stock (Securities),
Auction 5 Year Tamil Nadu Government Stock (Securities),

Re-issue of 7.23% Tamil Nadu Government Stock (Securities) 2033,
Auction 10 Year Tamil Nadu Government Stock (Securities) &

Re-issue of 7.63% Tamil Nadu Government Stock (Securities) 2056,
1.Government of Tamil Nadu has offered to sell by auction of the dated
securities for Fresh issue of 3 year for Rs.2000 crore, Fresh issue of 5 year
for Rs.1000 crore, Rs. 1000 crore by Re-issue of 7.23% TNSGS 2033,
Fresh issue of 10 year for Rs.2000 crore and Rs. 2000 crore by Re-issue
of 7.63% TNSGS 2056, in the form of Stock to the Public by auction for an
aggregate amount ofRs.8,000 crores. Securities will be issued for aminimum
nominal amount of Rs.10,000/- and multiples of Rs.10,000/- thereafter.
Auction which will be yield based under multiple price/yield format will be
conducted by Reserve Bank of India at Mumbai Office (Fort) on March,10
2026.
2. The Government Stock up to 10% of the notified amount of the sale will be
allotted to eligible individuals and institutions subject to a maximum limit of 1%
of its notified amount for a single bid as per the Revised Scheme for Non-
competitive Bidding facility in the Auctions of State Government Securities of
the General Notification. Under the scheme, an investor can submit a single
bid only through a bank or aPrimaryDealer.
3. Interested persons may submit bids in electronic format on the Reserve
Bank of India Core Banking Solution (E-Kuber) System as stated below on
March,10 2026.

a) The competitive bids shall be submitted electronically on the Reserve
Bank of India Core Banking Solution (E-Kuber) System between
10.30A.M.and 11.30A.M.

b) The non-competitive bids shall be submitted electronically on the
Reserve Bank of India Core Banking Solution (E-Kuber) System
between 10.30A.M.and 11.00A.M.

4. The price/yield percent per annum expected by the bidder should be
expressed up to two decimal points. An investor can submit more than one
competitive bid at different rates in electronic format on the Reserve Bank of
India Core Banking Solution (E-Kuber) System. However, the aggregate
amount of bids submitted by a person should not exceed the notified amount.
5.The result of auction will be displayed by Reserve Bank of India on its
website on March,10 2026.Successful bidders should deposit the price
amount of Stock covered by their bids by means of a Bankers' Cheque or
Demand Draft payable at Reserve Bank of India, Mumbai (Fort) or Chennai on
March,11 2026.before the close of banking hours.
6.The Government Stocks will bear interest at (the rate determined by Reserve
Bank of India) /(the rates mentioned) and interest will be paid half yearly on
September 11 and March 11 for Fresh issues of 3 year, 5 year, 10 year, and
September 04 and March 04 for Re-issue of 7.23% TNSGS 2033 and Re-issue
of 7.63% TNSGS 2056 The Stock will be governed by the provisions of the
GovernmentSecuritiesAct,2006andGovernmentSecuritiesRegulations,2007.
7.The stockswill qualify for ready forward facility.
8. For other details please see the notifications of Government of Tamil Nadu
Specific Notifications. 926(L)W&M-II/2026, 927(L)W&M-II/2026,
928(L)W&M-II/2026, 929(L)W&M-II/2026 and 930(L)W&M-II/2026 dated
March 05, 2026.
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1 Name of the Corporate Debtor

2 Date of Incorporation of the Corporate Debtor
3 Authority under which the Corporate Debtor is

incorporated/ registered
4 Corporate Identity Number of the

Corporate Debtor
5 Address of the Registered Office and Principal

Office (if any) of the Corporate Debtor
6 Liquidation commencement date of the

Corporate Debtor
7 Name of the Liquidator:

Address of the Liquidator:

Email address of the Liquidator:
Telephone number of the Liquidator:
Registration number of the Liquidator:

8 Last date of Submission of claims

[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017]

FOR THE ATTENTION OF THE STAKEHOLDERS OF
FRAUSCHER RAIL SIGNALLING SYSTEMS INDIA PRIVATE LIMITED

FORM A
PUBLIC ANNOUNCEMENT

RELEVANT PARTICULARS
Frauscher Rail Signalling Systems India
Private Limited
24th November 2015
Companies Act 2013, ROC Bangalore

U31401KA2015PTC084339

Level 5, Prestige Khoday Tower, No 5, Raj Bhavan
Road, Bangalore, Karnataka, India-560001
2nd March 2026

Ganesh Panduranga Pai
No. 68, 6B, 6th Floor, Chitrapur Bhawan
8th Main, 15th Cross Malleshwaram
Bangalore 560055
pragnya.cas@gmail.com
9845666596; 080-23565641
IBBI/IPA-001/IP-P01313/2018-19/12054
31st March 2026

Notice is hereby given that FRAUSCHER RAIL SIGNALLING SYSTEMS INDIA PRIVATE LIMITED commenced the
voluntary liquidation on2nd March 2026.
The stakeholders ofFRAUSCHER RAIL SIGNALLING SYSTEMS INDIAPRIVATE LIMITED are hereby called upon to submit
proof of their claims, on or before 31st March 2026, to the liquidator at the address mentioned against item 7. The financial
creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit the proof of claims in
person, by post or by electronicmeans. Submission of false ormisleading proofs of claim shall attract penalties.

Ganesh Panduranga Pai
Insolvency Professional

IBBI/IPA-001/IP-P01313/2018-19/12054

Date: 04-03-2026
Place: Bangalore

Change of name
I, MAHALAKSHMIAged
about 47 Years, W/o Sri B.
Malakondaiah resident of: 13,
1st Cross, Near Nidhi Bakeery,
Garudacharpalya Bangalore-
560 048. I have my name
From MAHALAKSHMI.M

(Old Name) and Changed to
MAHALAKSHMI (New Name)
Vide Affidavit Date 5/3/26
Advocate and notary by

S SUBASHINI

THE COURT OF THE PRL. CIVIL JUDGE AND
JMFC.AT.NELAMANGALA.

C.MIS.No 47/ 2026.
BETWEEN: Sri.Narasimha Murhy S/o Late
Thimmappa Aged about 72 years # 27, Tyagadahalli
Mandigere Post Nelamanala Taluk Bengaluru Rural
District PETITIONER.
AND: The Tahasildar Chief registrar of Birth
and death Nelamangala Taluk. Bengaluru Rural
District RESPONDENT.

PUBLIC NOTICE
WHEREAS, the above named Petitioner has filed the
above C.misc No.47/2026 seeking relief of Death
certificate of Thimmappa S/o Late Thimmarayappa,
he was died on 22-08- 1990 At Tyagadahalli, Kasaba
Hobli, Nelamangala Taluk, Bengaluru Rural District. and
if any one has objections here by summoned to appear
in this court in person are by a pleader duly instructed
and able to answer all material questions relating
to suit on 06-04-2026 at 11a.m. in the forenoon to
answer the claim and take notice that, in default of
your appearance on the day above mentioned the suit
will be heard on determined in your absence.
Given under my þand and seal of the court on the
24.02.2026

By Order of the Court
CHIEF MINISTERIAL OFFICER

COURT OF THE PRL. CIVIL JUDGE AND JMFC.
AT.NELAMANGALA.

ADVOCATE FOR PETITIONER:
NARSIMHA MURTHY C.D. Advocate, No.7/10,
1st Floor, Singh Complex, Devi Circle, Vidyaranyapura,
Bengaluru-5600 097. Mob: 9743331502

DRM (S&T)/ North Western Railway
/Jaipur, for and on behalf of the President
of India, invite E-Tenders from registered
tenderer/bidders for the following work E-
Tender Notice No. SNT-JP-34-2025-26
Date: 26.02.2026 1.Name of work with
i ts locat ion : Outsourc ing o f
maintenance activities of various assets
of Signal Department under jurisdiction of
ADSTE/RE and Sr. DSTE/JP office of
Jaipur Division for 2 years. 2. Approx.
Cost of work (Rs.) : Rs. 2,24,71,719.06/-
3. Bid Security (Rs.) : Rs. 2,62,400.00/-
4. submission up to on
www.ireps.gov.in : 23.03.2026, up to
15.00 hrs. 5. Website Particulars &
Notice board location : www.ireps.
gov.in, DRM office/NWR/ Jaipur.

Date & Time for

316-DR/26

NORTH WESTERN RAILWAYNORTH WESTERN RAILWAY

NOTICE OF INVITING TENDER

/NWRailways NWRailways_/NWRailways NWRailways_Please join us onPlease join us on


